O

- CENTRAL ADMINISTRATIVE TRIBUNAL
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Present : HON'BLE DR, B,C., SARMA, ADMINISTRATIVE MEMBER,
HON'BLE MR, D, PURKAYASTHA_ JUDICIAL MEMHER,

1, Sri Raghab Ram Bhattacharya
2, Sri Kamakhya Charan Banerjes,

«eo Applicants,

Vrs,

UNION OF INDIA & ORS ( Z,5.I)

For applicants : Mr, S.,K., Chatterjee, Counsel,

For respondents : Mr, M,S. Banerjee, Counsel,

Heard on ¢ 21,11,97, Ordered on ¢ 21,11,97,

B,C,Sarma, Am,"

o

1, This M,A, has besn filed for giving liberty to move the 0.,A,

jointly by t wo applicants. UWe have heard the Submission of the 1d,

'Counéel for both the partises,

2, The M,A, is allowed and thus disposed of without passing any
order as to costs, Further time is allowsd to the respondents to file
reply in the 0,A,
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